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N O T I C E 

 

Please take notice that the following matters listed on 02.08.2023 in the Chennai Bench 

will not be taken up. The next date will be notified later. 

 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App (AT) 

(CH) (Ins) 

No.94/2022 For 

Stay IA No. 

220/2022 

Giriaj Enterprises 

 Vs 

 Regen Powertech Pvt. Ltd & 2 Ors 

WITH 

M/s Viruksham Legal Mr.AG 

Sathyanarayana - 

R1,R2 Ms. 

Shanmitha R3 

2.  Comp App (AT) 

(CH) (Ins) No. 

114/2022 For 

Stay IA No. 

269/2022 To 

Dispense with IA 

No. 270/2022 To 

implead IA No. 

526/2022 

Gail (India) Limited  

Vs  

Mr. Ebenzer Inbaraj RP, Regen 

Powertech P Ltd WITH 

M/s Giridhar & Sai Mr.AG. 

Sathyanaryana 

3.  Comp App (AT) 

(CH) (Ins) No. 

118/2022 For 

Stay IA No. 

280/2022 

Echanda Urja Pvt Ltd  

Vs 

 Regen Powertech Pvt Ltd & 2 Ors 

WITH 

 

 

 

Mr. Shri Venkatesh Mr. AG 

Sathyanaryana - R1 

Mr. Vipin 

WarrierR2 
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By the order of Hon’ble Member (J) 

(Chennai Bench) 

4.  Comp App (AT) 

(CH) (Ins) No. 

72/2022 For Stay 

IA No. 152/2022 

Regen Infrastructure and Services P 

Ltd 

 Vs  

Regen Powertech Pvt Ltd & 2 Ors 

WITH 

Mr. B. Dhanaraj Ms. 

K. Parvathi 

Mr.AG 

Sathyanarayana - 

R1, R2 Ms. 

Shanmitha R3 

5.  Comp App (AT) 

(CH) (Ins) No. 

79/2022 For Stay 

IA No. 160/2022 

For Urgent 

Hearing IA No. 

161/2022 To 

implead IA No. 

223/2022 & 

28/2023 

Asset Reconstruction Company (I) Ltd. 

Vs 

 Ebnezar Inbaraj RP of Regen 

Powertech Pvt. Ltd. 

Mr. VV Sivakumar Mr.AG 

Sathyanarayana - R1 

M/s RRG & 

Associates- R2 Ms. 

Shanmitha R3 

6.  Comp App (AT) 

(CH) (Ins) No 

186/2022 For 

Urgent Hearing 

IA No. 429/2022 

For Stay IA No. 

430/2022 To 

Implead IA No. 

590/2022 

M/s. Asset Reconstruction Company 

(India) Limited  

Vs  

Ebenezar Inbaraj WITH 

Mr. VV Sivakumar Mr. AG 

Sathyanarayana 

7.  Comp App (AT) 

(CH) (Ins) 

No.93/2022 For 

Stay IA 

No.215/2022 

L&T Infra Investments Partners 

 Vs  

Regen Powertech Pvt Ltd & 2 Ors 

WITH 

Mr. Cibi Vishnu Mr. AG 

Sathyanarayana -R1 

Ms. Shanmitha- R3 

8.  Comp App (AT) 

(CH) (Ins) No. 

131/2022 For 

Stay IA No. 

311/2022 

L & T Infra Investments Partners 

 Vs  

Regen Powertech Pvt. Ltd. & Anr 

WITH 

Mr. Cibi Vishnu Mr.AG 

Sathyanarayana -R1 

Mr. B. Dhanaraj-R2 

9.  Comp App (AT) 

(CH) (Ins) No. 

132/2022 For 

Stay IA No. 

312/2022 

L & T Infra Investments Partners 

 Vs  

Regen Powertech Pvt. Ltd. 

Mr. Cibi Vishnu Mr.AG 

Sathyanarayana 


